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THE DEPlTI'Y MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH): (a) to 
(d). The number of persons of Indian 
origin is estimated at 2,23,000 but no region-
wise break-up is available. The Embassy 
of India is renderi'lg aui.tance to all Indian 
nationals who have been affected by tile 
nationalisation measures introduced by the 
Burmese Governrnent, but such assistance is 
not being rendered on the basis of any 
regional classification. 

Special repatriation facilities are arranged 
by the Government of India. Subsidised 
rates are also being given for air travel. 
Ministry of Rehabilitation have certain 
schemes through which they give assistance 
to the repatriates from Burma. The Govern-
ment of India is bearing the entire expendi-
ture on the relief and repatriation of perIODS 
oflndian origin from Burma. 

Alleged CorruptloD and Malprac:tices of 
Officers of M.E.S. Garrison Engineer 

(Factory Works) Kanpur 

3883. SHRI JAGADJSH BHATIA-
CHARYYA : Will the MiniNer of 
DEFENCE be pleased to state : 

(a) whether Government have reoeived 
any complaints or representations about~, 
alleged corruption and malpractices of the 
officers of MES, Garrison Engineer (FactorY 
Works), Kanpur ; 

(bJ if so, the main features thereof; 
and 
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